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of which are available in the  Parlia­
ment Library.

The new season for excavations has 
just started and the results will  be 
known  only after the end of  the 
financial year.

Joint Cadres for States

*535. Shri Anaadchand: Will  the 
Minister of Home Airalrs be pleased 
to state:

(a) whether Government are consi­
dering any scheme under which all 
part 'C States wHl be allotted joint 
cadres of IAS and IPS officers  with 
the neighbouring part ‘A’ or part ‘B* 
States; and

(b) if so, when the scheme is likely 
to be implemented?

The Deputy  Minister of  Home 
Affairs (Shri Datar): (a) and (b).
Certain proposals for constitution  of 
joint cadres of the All India Services 
were considered by the Government 
of India. No final decision has how­
ever been reached, and the matter  is 
being pursued.
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The Minister of  Eduction 
Natural Resources and Scientific Re­
search (Maulana Asad): (a) A sum of
Rs. 16,19,484 has been sanctioned  as 
Central Government’s subsidy to  the 
Government of Bihar for  primary 
education and Rs. 1,46,515 for second­
ary education.  No grant has  been 
paid for higher education.

(b) Yes.

Estate  Duty

*538. Shri GanpaU Ram: Will the
Minister of Finance be  pleased to 
state the number of cases of evasion 
of Estate Duty, detected and  the 
general difficulties, if any, experienced 
by Government in the assessment of 
value of property and in the tax col­
lection?

The Deputy Minister of  Finance 
(Shri M. C. Shah): No case of evasion 
has come to notice  so far, and  no 
difficulty has yet been encountered in 
assessing the value of property and tax 
collection.

Opium

*539. Sardar Iqbal Singh:  WiU the
Minister of Finance be pleased to lay 
a statement on the Table of the House, 
showing the  amount of revenue  re­
ceived from opium cultivation in India 
in 1952-53 and 1953-54?

The Deputy Minister of  Finance 
(Shri A. C. Guha): A statement show­
ing the revenue derived by the Central 
Government  from  opium  during
1952-53 and 1953-54 is placed on the 
Table of the House.  [See Appendix 
III, annexure No. 11.]

Arabic Translation of  ‘Shakuntala*

•540. Shri G. L. Cbaudhary: Will the 
Minister of Education be pleased to 
state the amount of money that Gov­
ernment had to incur for purchasing 
the copy-right of the Arabic transla­
tion of the Kalidasas Shakuntala?

The Minister of  Education  and 
Natural Resources and Scientific Re­
search (Maulana Azad): The Govern­
ment of India have purchased  the 
copy-right of six manuscripts includ­
ing that of Shakuntala at a cost of 
Rs. 80,000 and no apportionment of 
cost for each of the manuscripts has 
been made.

Request for Aid (Bihar)

*M7. Shri S. N. Das: WUl the Minis­
ter of Education be pleased to state:

(a)  whether the  Government  of 
Bihar have sought the assistance of




